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the Hotel Corporation of India with
those wunder India Tourism Develop-
ment Corporation;

(b) whether ITDC has
said proposal- and

(©)
THE MINISTER OF CIVIL AVIA-

rejected the

if so, the reasons therefor?

TION AND TOURISM (SHRI MA-
DHAV RAO SCINDIA): (a) to (c)
The National Committee on Tourism
had recommended the merger of Ho-
tel Corporation of India with India
Tourism Development Corporation.

The Department of Tourism has drop-
ped the proposal after examination.

Gas linkage for Gandhar and Pipa-
vav Gas-based power projects
34. SHRI VITHALBHAI M.
PATEL: Will the Minister of PET-

ROLEUM AND NATURAL GAS be
pleased to state:

(a) whether it is a
proposal of the Gujarat Government
for gas linkage for its Gandhar and
Pipavav gas-based power projects

are pending with the central Gov-
ernment;

fact that the

(b) whether it is also a fact that
the previous Government had taken
any decision to clear gas linkage for
the Gandhar power project; and

(¢) if so, by when the Central
Government would take a final deci-
sion for providing gas linkage to
Gandhar and Pipavav  power  pro-

jects of Gujarat?

THE MINISTER OF PETROLEUM

AND NATURAL GAS (SHRI B.
SHANKARANAND): (a) to (c)
The availability of gas for Gujarat
Governmenfs  Gandhar  Power  Pro-
ject is being reviewed.

A decision had been taken in

principle to allocate gas for the Prpa-

yav  power  plant. However,  this
dependent ton the economic feasibi
lity of developing the Tapti off shore
fields of ONGC.
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to Questions 50
Cut in coal supply to Gujarat
35. SHRI VITHALBHAI M.
PATEL: Will the Minister of COAL
be pleased to state:
(a) whether it is a fact that the
supply of coal to Gujarat has been

reduced considerably recently;

(b) if so, what is the quantity of
coal which has been reduced for in-
dustries in Gujarat and also the rea-
sons therefor; and

(c) by when their requirement of
coal is likely to be fulfilled for in-
dustries and power stations in Guja-
rat?
~£.1

THE DEPUTY MINISTER IN THE
MINISTRY OF COAL (SHRI S. B.
NYAMAGOUDAR): (a) to (c) The
information is being collected and to
the extent available will be laid on

the Table of the House.

Kelkar Committee Recommendation
on pricing of Gas
36. SHRI VITHALBHAI M.
PATEL:
SHRI CHIMANBHAI MEHTA:
Will the Minister of PETROLEUM

AND
state:

NATURAL GAS be pleased to

(a) whether it is
Government of Gujarat and the in-
dustry have strongly opposed the
Kelkar Committee recommendations
on the pricing of gas;

a fact that the

(b) whether it is
the Central

also a fact that
Government has accept-
ed the Kelkar Committee recommen-
dations  without consulting the State
Governments; and

(c) if
therefor?

so, what are the reasons

THE MINISTER OF PETROLEUM
AND NATURAL GAS (SHRI B.

SHANKARANAND): (a) Represen-



